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PARLIAMENTARY DEBATES

(Part II—Proceedings other than Questions and Answers)
OFFICIAL REPORT '
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HOUSE OF THE PEOPLE
Thursday, 29th April, 1954

The House met at a Quarter Past Eight
of the Clock

[MR. SPEAKER in the Chair]
QUESTIONS AND ANSWERS

(See Part 1)

8-56 A.M.

COMMITTEE ON PRIVATE MEM-
BERS BILLS

PRESENTATION OF SEVENTH REPOPT

Shri Kaslwal (Kotah-Jhalawar):
I beg to present the Seventh Report
of the Committee on Private Members
Bills and Resolutions.

COMPANIES BILL—contd.

Mr. Speaker: The house will pro-
ceed now with the further discussion
on the motion referring the Com-
panies Bill to a Joint Committee
moved yesterday by the hon. Finance
Minister.

Mr. T. N. Singh
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